05.03.2013

AT 10.30 AM

1. LPA 293/2012

2. LPA 670/2012

3. LPA 709/2012

1. W.P.(C) 277/2013

AT 2.15 PM

1. RFA(OS) 4/2005

1. W.P.(C) 563/2012

J-1 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

OBEROI FLIGHT SERVICES PRAG P TRIPATHI, JAYANT KUMAR

VS. SUDESH YADAV MEHTA, SUKANT VIKRAM, KUNAL
BAHRI, ANITA SHAROHA,
RESPONDENT IN PERSON

DELHI DEVELOPMENT AUTHORITY AJAY VERMA, R.K. SAINI,
VS. B.B. JAIN SITAB ALI CHAUDHARY
D.D.A. & ANR. AJAY VERMA, ANAND YADAV

VS. BASANT KUMAR RASTOGI

COURT NO.4
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

ISHAR GOSOIL PVT. LTD. & ORS. MUKUL ROHTAGI, RAJIV NAYAR

VS. UNION OF INDIA & ORS. VINEET MALHOTRA, RAJEEVE MEHRA
JATAN SINGH, ASHISH VIRMANI
TUSHAR SINGH

COURT NO. 5

(DIVISION BENCH-6)

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

M/S. BINDAL AGRO CHEM LTD. ANURAG SHARMA, T.N. TRIPATHI
VS. M/S. V.M.J. ENTERPRISES

COURT NO.6
HON'BLE MS. JUSTICE REVA KHETRAPAL

MRS. VIJAYA C. GURSAHANEY VIPIN KUMAR GUPTA
VS. DELHI DEVELOPMENT AUTHORITY SHOBHANA TAKAIR
& ANR.

COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

PRONOUNCEMENT OF ORDER AT 2.15 PM

1. CRL.M.C. 2234/2012
CRL.M.A. 7947/2012

PRAWIN PRAKAHAR & ANR. K.K. RAI, AWANISH KUMAR
VS. STATE GOVT. OF NCT OF DELHI M.N. DUDEJA, S.D.S. RATHORE
& ANR.



05.03.2013 J-2 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 11

HON'BLE DR. JUSTICE S. MURALIDHAR
NOTE: ADVOCATES ARE REQUESTED TO TRY AND AVOID ADDRESSING THE JUDGE AS MY LORD AND YOUR LORDSHIP.

FOR PRONOUNCEMENT OF JUDGMENT AT 10.30 AM

1. CO.APPL. (SB)18/2008 NAGESH KUMAR & ANR. KRISHNA KUMAR, KAUSTUBH SHUKLA,
VS. NAGESH HOSIERY EXPORTS SANJAY MARIA, SANGITA
LTD. & ORS. BHAYANA

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE G.P. MITTAL

AT 2.15 PM

1. CRL.A. 371/2012 SAJID @ SALMAN JOGINDER TULI, TARUN NANDA
VS. STATE ASHU SHARMA, NEHA BAHAL

JASBIR KAUR

2. CRL.M.C. 3410/2011 SADIAQ HUSSAIN RANDHIR JAIN, DHANANJAI JAIN
VS. AKHAND BHARAT CHIT FUND PVT. RAJAT MITTAL
LTD.

3. CRL.M.C. 3455/2011 MOHD. ASFAQ RANDHIR JAIN, DHANANJAI JAIN,
VS. AKAHND BHARAT CHIT FUND PVT. RAJAT MITTAL
LTD.

4. CRL.M.C. 3481/2011 SADIQ HUSSAIN RANDHIR JAIN, DHANANJAI JAIN,
VS. GEER AAR CHIT FUND PVT. LTD. RAJAT MITTAL

5. CRL.M.C. 2423/2010 DIRECTORATE OF REVENUE SATISH AGGARWALA, R.K. HANDOO
INTELLIGENCE VS. BHANU CHANDRA YOGESH SHARMA, I.D. VAID
& ANR.
COURT NO.31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM

1. CRL.A. 301/2000 MANGLU JAVED HASHMI, FIZANI HUSSAIN
VS. STATE

2. CRL.A. 293/2000 TARA CHAND M.L. YADAV, LOKESH CHANDER,
VS. STATE FIZANI HUSAIN

3. CRL.A. 321/2000 RAJESH S.D.S. RATHI, FIZANI HUSAIN
VS. STATE

4. CRL.A. 761/2000 VINOD KUMAR YOGESH SWAROOP, VIJAY KUMAR
VS. STATE M.N. DUDEJA, HEMANT KUMAR,

HIGH COURT OF DELHI
04TH MARCH, 2013 REGISTRAR (LISTING)



05.03.2013 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.20 (0S-C)
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P M
45. 1. A 11046/ 2009 AVNI JA AHLUWALI A ATTI N SHANKAR RASTOG
In CS(OS) 1990/ 2011 (M NOR) THROUGH NEXT FRI END Y. P. NARULA, ANl RUDH

SAM RAN AND ANR CHOUDHARY, PI NKY ANAND, PRASOON
Vs. MR VI KAAS AHLUWALI A KUVAR, DEEPAK CHANDER
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